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(b) if so, the details thereof; and 

(c) the action taken by the Government thereon? 

THE MINISTER OF STATE OF THE MINISTRY OF 
E N V I R O N M E N T  A N D  F O R E S T S  (CAPT. J A I  
NARAYAN PRASAD NISHAD) : (a) to (c). The Chief 
Wildlife Warden (CWLW), Government of Assam has 
reported that no complaints have been  received 
regarding illegal hunting and felling of trees inside 
Kazi ranga Nat iona l  Park .  However ,  poach ing  of 
rhinos takes place sporadically and the number of 
rhinos killed in the park during the last three years 
is as follows . 

Year No.  of Rhinos poached 

1993 4 0 
1994 14 
1995 2 7 
1996 15 (ti l l  24.6.96) 

The Chief Wildlife Warden, Assam has further 
informed that action is taken against the offenders 
under law and during the current year six poachers 
h a v e  b e e n  k i l l e d  a n d  a r m s  a n d  a m m u n i t i o n s  
recovered from them. Day and night patroll ing by 
Home Guards and Departmental staff has also been 
stepped-up for s t rengthening the protect ion and  
enforcement measures 

[Trans /a fion] 

Poultry Complexes 

99 DR B A L l R A M  . W ~ l l  the M ~ n ~ s t e r  of 
ANIMAL HUSBANDRY AND DAIRYING be pleased 
l o  state 

(a)  whether 11 IS a fact that the Governmen! has 
a scheme for settlng up Poultry Complex In scrme 
States 

!b) whelher !he Government have recelved any 
p r o p o s a l  f o r  se t t i ng  up a Pou l t r y  Zornp le r  i~ 

Jarnmuvanwa Grarnsabha of Azamgarh in !.i!lar 
Fradesh 

1c1 ir  sc ,  when t h ~ s  P c ~ l t r y  Complex wlll t e  set 
U F 

l d )  !fie detalls of the Stales and places where 
approval has already been glven by the Government 
for se!tlng up a poultry Complex; and 

( e )  the tlrne by w h ~ c h  these Poultry Complex will 
be set up by the Government In the Jarnmuvanwa 
GramsaSha of Azamgarh? 

THE MINISTER OF STATE OF THE DEPARTMENT 
GF ANIMAL HUSBANDRY A N 5  DAIRYINS IN THE 
Ml!rlSTPV OF AGRISLJLTUPE (DFc FASYUVANSH 
P G A S A 3  SINGH) !a)  Yes please 

:b, Yes 

I V ,  IYYV wrlrren ~ n s w e r s  I Y L  

(c) The matter is under the  considerat ion of 
Government. 

(d) None so far. 

(e) After the Approval. 

'Steel Plants in Orissa' 

91. D R .  K R U P A S I N D H U  B H O l  : W ~ l l  t h e  
Min is ter  of ENVIRONMENT A N D  F O R E S T S  b e  
pleased to state : 

(a) whether environmental clearance has been 
given for the steel plants proposed to b e  set up at 
gopalpur and at other places in Orissa, 

(b)  ~t so,  the details thereof, 

(c) i f  not ,  the reasons for the delay in  glvlng 
clearance; and 

(d) the details of appl~cat ions submitted by prlvate 
as well as public sector for giving clearance to set 
up Steel Plants in Orissa 7 

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN 
PRASAD NISHAD) , (a) to (d) A proposal of Mls Tala 
Iron and Steel Ltd, to set up an lntegrated Steel Planl 
at Gopalpur, Orissa has been recewed in this M ~ n ~ s t r y  
only recently The status of other appl~cat~ons tor steel 
planls In Or~ssa is enclosed as Statement 

STATEMENT 

Details o l  Applications for Setting up Steel Plants 
in  O r ~ s s a  

. - -. 
S Name of Project Date of Status 
No Rece~pt  

1 0 5 MTPA Steel 
Plant 01 MIS Mid Easr 
Integrated Steel 
Plant at Jajpur 

2 1 0 MTPA Steel 2 12 94 
Plant o f  MIS 
Neelanchal Ispat 
N ~ g a m  Lld 
at Daitarr. Orissa 

3 1 0 MTPA Integrated 5 2.96 
Steel plant of M/s 
Mid East Integrated 
Steel Limited 8 2 5 
MTPA Sieel Plant of 
MIS MESCO Kahnga 
at Jalpur. O r ~ s s a  

. ,.,. - .-.. . . -  ,,, .,.-- 

Env~ronrnenra l  
clearance 
Issued 
on 15.6.95 

Considered by 
Expert 
Committee 
(Industry) Under 
process tor 
declslon 

Considered by 
the Expert 
Committee 
Under process 
for d e c ~ s ~ o n  


